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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HVIDERABAD 

O.A. 1223/93. 	 Ot. of Decision 	20rlOw94. 

P. Gunna Raju 
	

Applicant. 

Vs 

Union of India, rap. by 
General Manager, SE Rly, 
Guardian Reach, Calcutta. 

Divisional Railway Manager, 
SE Rly, llisakhapatnam. 

Sr. Divi. Engineer (co—ord), 
SE Rly, Visakhapatnam 

Divisional Personnel Officer, 
SE Rly, Jisakhapatnam. 
Asst, Engineer, 
South Eastern Railway, 
Titligarh,.Bist. Bolangir. 	 .. Respondents. 	-m-. 

Counsel for the Applicant 	Mr. A. Ravi Shankar ( NOT f/WSGN7) 

Counsel for the Respondents : Mr. N.R.Devaraj,Sr.CGSC. 

C OR AM 

THE HON'BLE SI-IRI A.V. HARIDASAN 	MEMBER (JUDL.) 

.2 
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O.A.No.1223/93 	 Date of Order: 20.10.94 

X As per Fbn'ble Shri A.V.I-Iaridasan, Member (Judi.) X 

None for the appliCant. It appears that 

the applicant is not interested in prosecuting the case. 

Heard Mr.N.R.Devraj, learned standing c3Dunsel for the 

respondents. The application is dismissed for default. 

(A.v.j-IAR A&AN) 
Member (Jud. 1.) 

Dated: 20th October, 1994 	 j 
( Dictated in Open Court - 

17 -J1/-ç 
ad 	 DEPUTY REGISTRR(J) 

Copy to: 
The General Manager, Union or India,South Eastern Railway, 
Garden Reach, Calcutta. 
Divisional Railway M3nager,South Eastern Railway, 
U isakhapatnam. 
Senior Divivional Engineer,(Co—ord, 
South Eastern Railway, Uisakhapatnam. 
Divisional Personnel OfPicer, 
South Eastern Railway, TUisakhapatnan. 
ässt.Enginear,Southastern Railway, 
Titligarh Diatrtct,:BolanQ-ir,H ;; 
One copy to 
P913 copy to Mr,N.R.bevraj,Sr.CGSC,CAT,Ryderabad. 

B. One copy to Library,CAT,Hyderabad. 
9. One spare copy. 
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IN THE CENTR\L ADMINISTR.TI\JE TRIBUNL 	: 
HYuERBAD BENCH HYDER:-\8FD 

THE HDN'BLE 11R.A.\J.HARIO.:52N : MEREJER(J) 

NO 

THE HON'JL: M9.P.B--G-OPTHI- 

Ir 

Dated:  

o-a/JuDGENT 

I 	 ii-r 
U.A.NO. 

(wflC 

dmitLec' and Interim Directions 
Issued. 

H 	 P.ilowed. 

Oisosed of with Directions. 

Disrn%sgd. 

DisrUssed as withdrawn. 
jTh ssed  jT7it  - 
Rejctd/Dt4eeS-. 	 rio 
No vrdr us to costs.t 
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